SLP(C) No. 18851-18852 OF 2001

| TEM No. 26 Court No. 3 SECTI ON XI'V
AN MATTER
SUPREME COURT OF I NDI A

RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (G vil) No.18851-18852/2001
(From the judgenent and order dated 28/02/2001 in CAP 2857/97 nand CW
3578/ 97 of The HI GH COURT OF DELH AT N. DELH)

R K. SUD Petitioner (s)
VERSUS
REHABI LI TTN. M NI . EMPS. COOP. H. BLDG. S. LTD. Respondent (s)
(Wth prayer for interimrelief and office report)
( Wth Appln(s). for exenption fromfiling c/c of the inpugned Judgnent )
Wth

SLP(C) No. 20863/ 2001 ( Wth apln. for c/delay in filoing SLP and with
prayer for interimrelief )

Date : 11/11/2002 These Petitions were called on for hearing today.

CORAM :
HON BLE MR JUSTICE S. RAJENDRA BABU
HON BLE MR JUSTI CE P. VENKATARAVA REDDI

For Petitioner (s)

M. Ashok Mat hur, Adv.
M. Sandeep, Adv.
Ms. Indu Mal hotra, Adv.
For Respondent (s)
M. Sushil Kumar Jain, Adv.
M. N N CGoswami, Sr. Adv.
Ms. Rekha Pandey, Adv.
M. Satpal Singh, Adv.
UPON hearing counsel the Court nade the foll ow ng
ORDER
.......... L.....l.o.....T.......T.......T.......T.......T.......J......
SP2
Tag on with SLP(C) Nos. 5109-5120/2001.
. SP1

Charanjit [ On Prakash ]
Court Master



